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MR. CHAIRMAN; The question is:
Why have you not asked for World Bank

aid? Is it needed? Just answer that
question.

SHRI RAMESHWAR THAKUR: It
has been sanctioned. The work is going
on. The remaining work would be
completed in about one-and. a-half years,
Sir.

MR. CHAIRMAN": The question is:

Why are you not asking for World Bank
aid? Do you not need it?

SHRI RAMESHWAR THAKUR: We
do not require it. (Interruptions)

MR. CHAIRMAN': Do you no* re
quire it? £

SHRI RAMESHWAR THAKUR: No.
The State Government had just eskpd for
our comments. Since we were concerned
with this, we had given our consent. We
had given our consent long back. The
work is going on. As far as the rural road
projects are concerned, they are between
the State Government and the World
Bank. They are not wfth lis. We are not
monitoring ithem. But we are monitoring
our projects very thoroughly and very
effectively.
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SHRI MUKUL WASNIK: Sir, for
the block years 1986-1989, the natural
grace period ox one year was to end
iby Dec-amber, 1990. But during the
period  August-September, 1990  the
Mandal agitation was there. Because
of the Mandal agitation and the dist
urbances it had caused, the period
was extended up to June, 1991; it
was, approximately, six months. In.
between, Sir, in January, the Gulf
crisis broke out Though a six month
extension was given, because of the
Gulf crisis, the Leave Travel Conces
sion could not be availed of by the
Central  Government employees.  The
refore, the L.T.C. was suspended
during the period 23rd January, 1991
31st March. 1991. In view of this sus
pension within the extended grace pe
riod, the time-limit by which the LTC
could be availed o!f was extended by
another three months, ie. up to Sep
tember 19191. It was only
because of  the exceptional cir-
cumstwpo which wer, pre
vailing during that period that  this
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to Questions 28

extension was provided and, therefore, I don't
think there is need for any more elaboration
on that.
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MR. CHAIRMAN: He is answering .
question.

SHRI MUKUL WASNIK; Sir, I have aready
replied to this particular query in the main
reply itself, that the plague scare was in a
limited area for a limited number of days and
it was contained very quickly and, therefore,
the Government did not feel necessary to
extend the period.

SHRI PRAMOD MAHAIJAN; That due to
the Gulf crisis the Central Government
employees did not travel and due to plague
they did—this kind o' argument won't help.
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SHRI P. V. NARASIMHA RAO: Sir, I
would like to say that I will certainly go into
this and see if there is anything; that oouljd
he done. This is not an assurance. We will
consider that.
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SHRI MUKUL WASNIK: Sir, the House
may be aware that the Fifth Central Pay
Commission has been appointed and, apart
from other terms of reference it has also been
asked to go into and evolve the principles
which should govern the structure of
emoluments and other conditions of service
of the Central Govern, ment employees
which have a financial bearing, to examine
the present; structure of emoluments and
conditions of service of the various catego.
ries of Government employees, taking into
account; the total packet of

benefits available to them and suggest
changes therein, which may be desirable and
feasible. The suggestion which the hon.
Member has just made will be referred to the
Pay Commission, and only after the report is
received can the Government consider
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MR. CHAIRMAN: Question Hour is
ver.

f[] Transliteration in Arabic Script.



